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Morger of Kurseong Rallway Prems

1269. SHRI K. B. CHETTRI: wWill
the Minister of RAILWAYS be pleas-
ed to state;

(a) is it a fact that Government are
thinking to merger Kurseong Railway
Preas under North-Eastern Railway
with that of North-Eastern Railway
Press, Gorakhpur; and

JULY 25, 3978 -

Written Answers 340

(b) if so, the details thereof?

THE MINISTER OF STATE IN

THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a)
No.

(b) Does not arise.
Unauthorised Connections of L.P. Gas

1270. DR. SAROJINI MAHISHI:
Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased to state:

fa) how many unauthorised con-
nections have been given by the L.P.G.
distributions in the country dur.ng the
last three years; and

(b) what action has been taken to
remedy the situation?

THE MINISTER OF PETROLEUM
AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA):
(a) According to the information
received from the oil companies, the
number of unauthorised cooking gas
connections released by their distribu-
tors/agents during the last 3 years 1s
estimated to be about 2.800.

(b) The complaints received regard-
ing issue of unauthorised gas connec-
tions are examined thoroughly. As a
result of this, during the last three
years as many as 9 gas agencies/
distribltorships were terminated by
the oil companies. In three other
cases, letters of warning were issued
to three distributors, while in three
more cases, supply of gas to the dis.
tributors has been stopped pending
further action. Allotment letters issued
to the individuals are not transferable
and the identity of the allottee of a

gas connection is to be verifled at the
time of actual release of new gas con-
nection,
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